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Department for Promotion of Industry and Internal Trade

H&AT/No. : CGPDTM-17031(11)/1/2021-CGOFFICE-Part(1)/79 T2/ Date: 08.04 2024

OFFICE ORDER

In supersession of Order No. CGPDTM-170131 (11)/1/2021-CGOFFICE/07 dated
07.07.2023 & CGPDTM-17031(11)/1/2021-CGOFFICE/170 dated 30.11.2022 following
officers are hereby declared as under:

S. N. [Name of the Officer Section/Group Name Patent Office
1. [Dr. Kavita Taunk, Joint Controller oflGPM In-charge & CPIO |Delhi
Patents & Designs

2. |Dr. Rajendra Kumar Lohia, Deputy|Group Leader (Chemical) [Delhi
Controller of Patents & Designs

The Group Leader (Chemical) will also handle his routine work/responsibilities in
addition to the work related to Group leader.

Dr. Kumar Kartikey Yadav, Assistant Controller of Patents & Designs will continue to
work in GPM section and repott to GPM In-charge.

This issues with approval of the Controller General of Patents, Designs and Trade

Marks.
—5 3 ohl24
(Hemant Sadashiv Borale)
Director
To:

1. Dr. Kavita Taunk, Joint Controller of Patents & Designs, Patent Office, Delhi.
2. Dr. Rajendra Kumar Lohia, Deputy Controller of Patents & Designs, Patent Office, Delhi.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai and RGNIIPM,
Nagpur.

Pay & Accounts Officer, PDTM, Mumbai.

Head of Office, I'T Office, Delhi — for uploading on the official website.
Nodal Officer, RTI, O/0 CGPDTM.

Office Otrder file.

Guard file.

Hindi version follows
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